[6 December, 2006] RAJYA SABHA

Export of unmanufactured tobacco
1486. SHRI V. HANUMANTHA RAO: Will the Minister of
COMMERCE AND INDUSTRY be pleased to state:

(a)what is the total quantity and value of export of unmanufactured
tobacco during the last three years, year-wise;

(b)the break-up of such exports, giving figures of different types of
tobacco separately during the above period;

(c) whether Govemment would assist such exports; and
(d)if so, the details of steps proposed in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE
AND INDUSTRY (SHRI JAIRAM RAMESH) : (a) Total quantity and value
of export of unmanufactured tobacco in the last three years is given below:—

Year Unmanufactured tobacco
Qty (tons) Value (Rs. Crores)
2003-04 1,28,186 825.48
2004-05 1,38,159 968.90
2005-06 1,42,007 1027.52

(source: Tobacco Board)

(b) The break up of exports of different types of tobacco during last three
years is as under:—

Type 2003-04 2004-05 2005-06
Qty (tons) Value (Rs. Qty (tons) Value (Rs. Qty (tons) Value (Rs.
Crores) Crores) Crores)

Flue cured Virginia 99183 702.31 105417 818.12 109575 857.90
Sun cured Natu 3253 12.85 3646 14.30 3094 11.98
Burley 12478 64.50 15357 83.85 16632 94.74
Tap leaf/jutty 3066 945 2734 9.02 2983 12.31
Lat Chopadia 5700 18.87 6103 20.90 6131 31.63
Judi 1488 4.89 1836 5.78 1184 3.86
Rustica 970 3.17 900 3.43 561 2.65
Others 2048 9.44 2166 13.50 1847 12.45
Total 128186 825.48 138159 968.90 142007 1027.52

(source: Tobacco Board)
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(c) and (d) The Tobacco Board under the Ministry of Commerce provides
assistance to farmers through various extension & development schemes to
reorient the production of tobacco to enhance its quality and productivity in
tune with the changing international demand and quality. It also participates
in international trade fairs/ exhibitions to promote Indian tobacco and
organizes delegations of tobacco traders and exporters to various countries.

Waiver of interest on loans of coffee growers

1487. SHRI JANARDHANA POOJARY: Will the Minister of
COMMERCE AND INDUSTRY be pleased to state:

(a) whether the coffee growers have approached the Centre for waiver of
interest component on the plantation loan obtained by them; and

(b)if so, the details thereof and Centre's reaction thereto?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE
AND INDUSTRY (SHRI JAIRAM RAMESH): (a) and (b) In the recent past
various coffee grower associations have represented to the Govt, of India for
waiver of the interest component accumulated on the loans availed by them
from various banks. In response to these representations and in light of the
problems being faced by the growers, the Govt, of India has announced a
Coffee Relief Package during the month of May, 2005. The first component
of this package provided for sharing of interest burden of Rs. 287.10 crore
accumulated on Special Coffee Term Loans during the moratorium period
(2002-03 to 2004-05), among the Govt, of India, concerned Banks and coffee
grower loanees to the extent of 1/3rd each. Earlier, the last day for depositing
the growers' share of interest was 30th June, 2005 which was later extended
to 31 st May, 2006.

Reduction in export of iron-ore

11488. SHRI AJAY MAROO: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

(a) whether Government are considering any proposal for reducing the
export of iron-ore in a phased manner;

TOriginal notice of the question was received in Hindi.
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